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(Arising out of Notification OIO-35/COMMR/SURAT-II/2013 Dated- 06/03/2013 passed by 
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NIRAV SILK MILLS             Appellant 
43 & 48, Satyanarayan Ind Estate, 
Udhna Magdalla Road, 

Surat, Gujarat 
Vs. 

 

COMMISSIONER OF CENTRAL EXCISE AND  

SERVICE TAX-SURAT-II                  Respondent 
New C.Ex Building...Opp. Gandhi Baug, 

Chowk Bazar, Surat, Gujarat-395001 
 

 

Appearance: 
Shri Nirav Shah, Advocate for the Appellant 

Shri Prashant Tripathi, Superintendent (AR) for the Respondent  
 

 

CORAM: HON'BLE MR. SOMESH ARORA, MEMBER ( JUDICIAL ) 
 

 
Date of Hearing : 04.10.2024 

Date of Decision : 04.10.2024 
 

 

The appeal is disposed of. For order, see order of date in Customs 

Appeal No. 11695 of 2013. 

 

 

 
 

(SOMESH ARORA) 

MEMBER ( JUDICIAL ) 
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